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IN THE HON'BLE HIGH COURT OF JUDICATURB AT ALLAHABAD

SITTING AT LUCKNOW

Writ Petition No. of 1985

b
1. Asharfi Lal, aged about 45 years, son of late

Payagnath Yadav, resident of T-38(C) Loco Colony,

Northern Railway, Faizabad.

2 Vishnu Kumar Gupta, aged about 34 years, son of

Ram Lal Gupta, resident of Quarter No.I-E/C-10

Barha Railway Colony, Alambagh , Lucknow,

3+ Sunil Kumar Shukla, aged about 32 years, son of
B.P. Shukla, resident of B-29(4), Munawar Bagh,

Charbagh, Lucknow,

4o Ajay Kumar Singh, a ged about 32 years, son of late

M.P. Singh, resident of 446/5, Musahibganj, Lucknow.

Suresh Kumar, son of late Kripa Shanker, T-424
A.E.N, Colony, Norphern Railway , Varanasi,

essse Petitioners
Versus
The Union of India through the General Manager,
Northern Railway, Badoda House, New Delhi,

Divisional Railway Manager, Northern Railway,
Hazratganj, Lucknow,

eesese Upposite Parties
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Writ petition under Article 226 of
the Constitution of India.

‘

The petitioners most respectfully beg to

submit as under :=-

Te That the above writ petition is directed
against the notice dated 19.3.1985 issued from the

office of the Divisional Railway Manager, Lucknow,

to theDivisional Superintending Engineer (Coordination),

>

Northern Railway, Lucknow, Senior Civil Engineer
(Construction), Lucknow and Assistant Engineer,
Faizabad and Banaras to direct the petitioner ccncerned
working under them to appear in the written suitability
on 1¢4+1985 in Divisional Railway Manager's office,
Lucknow, for their regularisation as Draughtsman in

the grade of Rse330-560 (Revised Scale).

e That the aforesaid notice was received by
Asharfi Lal, petitioner No.1, working under the
Assistant Engineer at Faizabad on 20.3.1985 and it
was also served on Suresh Kumar working under the
Assistant Engineer at Banaras on the same date, 1.e.,
26.3+1985. It has, however, not been served on the
other three petitioners, namely, Sunil Kumar Jhuma
Ajay Kumar Singh and Vishnu Kumar Gupta. They derived
knowledge of the said notice on 27.3.1985 from
Asaur "1 Lal and Suresh Kumar. The sald notice was
mel*her served nor circulated or got noted by the

petitioners Sunil Kumar Shukla, Ajay Kumar Singh and

Vishnu Kumar Gupta officially through the Divisional







N THE HON'BLK HIGH CCUURT OF JUDLCATURE AT ALLAHABAD

SITTING AT LUCKNOW

| C.M, Application No&c &4 oii"f}f%s

} In

E Writ Petition No. /3 f’/ of 1985

| 1} Asharfi Lal & others cessevsacsne Petit?éners/
| Applicants
| } Versus

Union of India & another e.eeseeeeceees Uppe. Parties

Stay application

The applicants most respectfully beg to

submit as under -

That for the facts and circumstances stated
in the accompanying writ petition it is most respect=-
fully prayed that this Hon'ble Court may be pleased
to stay the operation of the notice dated 19.3.1985
(Amexure No.1 to the writ petition) for written

suitability test of Tracers on 1.4.1965 pending dispow

sal of the writ petition. 1)
Dated Lucknow: (L.P. Shukla)
Advocate,
March 28,1985, Counsel for the petitioners/
Applicants
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CENTRAL ALMINISTRATIVE TRIBUNAL
‘ CIRCUIT BENCH LUCKNOW

TeAs NOo1731 of 1987 (T)
(WeP o« NO01389 of 1985)

Asharfi Lal & Others evcsse Applicant.
| Versus
Usion of India & Others ceecee Respondents,
, 24,4199

Ho"ble Mr, D.Ko m“ﬂ. JeMe
g \

a'ble Mr., K. Obayya "

/ No ome appears for the petitiomer, The writ
s ’Mpetitm is therefore, dismissed for wamt of

prosecutiorn without amy orders as to costs,

g £é/= sd/=-
‘(v‘/b =
- AM. JTMe
/%10
// True Copy //
-

@entra Adminis\ AN
{ ucknow B uch,
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ﬁiN THE HON'EBELE HIGH COURT OF JUDICATURE AT ALLAHABAD
SITTING AT LUCKNOW

2 ¢
Writ Petition No, LJ d?;f 1985

Asharfd Lal & others. ..sesscessssesse Petitioners
Versus

Union of India & another ..eseeeees.. Opp. Parties

INDEHEX
Pages
1. Writ Petition ol bdd
2+ Annexure No.1- Notice dated 19.3.1985
for holding written sultablllty test
on 1. 14-.1985- ' 12
3. Annexure No.2- Seniority list dated q
21.5.1982, 43 TodS
4. Annexure No.,3- Order dated 5.9.1984
promoting and regularising petitioner
No.2, Vishnu Kumar Gupta. oo 46—
5. Annexure No.4~ Letter of recommendation S

dated 2.7.1984 regarding promotion &
regularisation of Vishmu Kumar Cupta. 47 218

6. Annexure No.5- Notice dated 22.4.1983
containing order of DHM regarding
regularisation of Asharfi Lal and '
Sunil Kumar Shukla as Sr.D/Man. «e 494 20

7. Annexure No.6- Letter dte. 29.12.1984
alongwith seniority list of regularised

Head D/Man and Sr. D/Man. eedTo 3
8, Affidavit. .« R4 ARS
9. Vakalatnama. e 26
10.Stay application. (Seporok %
( !i; !:?(2L*,/47L‘4ﬁ2{;-/£;
Dated March 28,1985, (L.P. Shukla)
' Advocate,

Counsel for the petitioners.
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Senior Engineer, Northern Railway, Lucknow or Senior

Civil Engineer (Construction), Lucknow, so far.

3. That in the aforesaid notice all the peti-
tioners have been wrongly referred to as Tracers.
However, it is indicated in brackets that the peti-
tioners are now working as Senior Draughtsmen in the
grade Rse4R5-700, They have been required to appear

: in the written suitability test for their regulari-
-

’ sgtion as Draughtsmen grade Rse330-560. This is wholly

jllegal, arbitrary and without jurisdiction for the

faets and circumstances indicated hereinafter. A

true copy of the notice dated 19.3.1985 is filed as

\nnexure No.1 Annexure No.1 to this writ petition.

o That petitioner No.1 , Asharfi Lal, was
appointed as Tracer on 24.12.1973 in the grade of
Rse260-430 (RS). He was thereafter promoted as Junior
Draughtsman in the grade BRse330-560 on 24+46.1980,
He was promoted after due assessment of hig suitabilty
- on the basis of his service record and confidential
)N

‘ report by the Divisional Senior FEngineer Hqrs. on

K ING, ‘$b7 9.6+1980. The promotion was also approved by the

20\
: Senior Divisional Persommel Officer on 10.6.1980.
Se That Sunil Kumar Shukla, petitioner No.3, was
& . ‘ 2 N m ’ -
@}AL, “VLLSﬁVf(waPPOIHEQd as Tracer on 14+4.1975 in the grade of

Rse260-430 (RS) and was thereafter promoted as Junior

t

Draughtsman in the grade Rse330-560 on 27.6.1980,
Ajay Kumar Singh, petitioner No.4, was appointed as

Tracer on 1+4.1975 in the grade Rss260-430 and was




- lim

thereafter promoted as Junior Dﬁaughtsman in the

grade Rse330-560 on 27.6.1980., [xgggnuﬁﬁ/ggnil Kumar
Shukla and Ajay Kumar Singh were found fit after assessg-
ment of their suitability on the basis of their service
record and confidential record by the Divisional

Senior FEngineer on 2.7.1980. Their promotion was

approved by Senior Divisional Personnel Cfficer on

7741980,

By That Suresh Kumar, petitioner No.5, was
appointed Tracer on 14.9.1979 in the grade Rss260-430.
He was thereafter promoted as Junior Draughtsman in the
grade Bse330-560 on L4e2.1981. On the basis of suita-
bility test and confidential report he was found fit
for promotion by Senior Divisional Engineer on 17.3.81
and his promotion was approved by the Divisional

Personnel Officer on 17.3.1981.

7 That the aforesaid petitioners, namely,

e 4 e

Asharfi Lal, Sunil Kumar Shukla, Ajay Kumar Singh and

#

q Suresh Kumar were brought on the provisional seniority

N

p—

list of the staff of Drawing Section issued by the

Divisional Railway Manager, Lucknow, dated 21.5.1982.

> \S
ot

Yo,
e

These @etitioners are shown to be working on the

post of Junior Draughtsmen in the grade Rse330-560 in

‘A'\“J wa\o”%;wf(ﬂthe said seniority list at Sl. Nos. 26,27,28 and 29

respectively. A photostat copy of the seniority
list dated 21541982 issued by the DRM ig filed as

Annexure lNo,2 Annexure No.2 to this writ petition.

8s That Vishnu Kumar Gupta, petitioner No.2,

was appointed as Tracer on 29.3.1975 and is working




Annexure No.3

\T

Annexure No.4

in the Dy.Chief Fngineer's office, Lucknow, and has
his lien in the Lucknow Division. When persons junior
to him were promoted as Junior Draughtsmen in the
grade Rse330-560 and thereafter as Senior Draughtsmen
in the grade Rse425-7C0 the petitioner No.2 made a
representation to the Divisional Railway Manager,
Lucknow, opposite party No.2. This representation

was allowed and he was_ordered to be regularised

on the recommendation of the Senior Civil Engineer
(Construction), Northern Railway, Lucknow on 'the basis
of his satisfactory work. On the basis of assessment
of suitabilitv and satisfactory work by the Senior
Civil Engineer on 247.1984 the petitioner was promoted
and regularised as Senior Draughtsman in the grade
truction) dated 5.9.1984. A true copy of the order
dated 5.9.198L of the Chief Engineer (Construction)
Hqrs. office Delhi is filed as Annexure No.3 to

this writ petition. The letter of recommendation of the
Senior Civil Engineer (Construction) dated 2.7.198k,
which is the basis of‘promotion of petitioner No.2

as Senior Draughtsman, is filed as Annexure No.4 to

/(this writ petition.

O That Asharfi Lal, petitioner No.1, was

promoted as officiating Senior Draughtsman in the

\A" / K I'“\"‘"%1“'7Lgrade Rsek25-700 on 18.9.1982. Sunil Kumar Shukla,
¢

petitioner No.3, was promoted as officiating Senior
Draughtsman in grade Rse425-700 on 25.9.1982. Ajay {

Kumar Singh, petitioner No.4, was promoted as offi-
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ciating Senior Draughtsman in the grade Rse425-700

on 10.10.1983.

10, That on the basis of their suitability and
satisfactory work Asharfi Lal and Sunil Kumar Shukla
according to the seniority were regularised from the
date of their promotion as Senior Draughtsmen in
the grade Rse425-700 by the order of the Divigional
"j‘ Railway Manager, Lucknow, as circulated by notice
) dated 22.4.1983. A photostat copy of the said notice

dated 22.4.1983 issued by the Divisional Office is

Annexure No.5 filed as Annexure No.5 to this writ petition.

11. That Ajay Kumar Singh, petitioner No.k,
was likewise regularised as Senior Draughtsman on

29412.1984.

12, That for thepurpose of selection to the
post of Chief Draughtsman (Civil) in the grade of
Rs.700-900(RS) an approved copy of seniority list

of Head Drafightsmen in the grade of Rse550-750 (RS)
and Senior Draughtsmen in the grade Rsek25-700 (RS)
,q&)ﬂ/ working in the above mentioned grades in regular

\ measure in Lucknow Division as on 1¢1.1984 was fur-
nished from the office of opposite party No.2 to the
‘Gene ral Manager (Personnel), Northern Railway, lew

SiwgADelhi. According to the said seniority list the

petitioners, namely, Asharfi Lal, Vishnu Kumar Gupta,
Sunil Kumar Shukla and Ajay Kumar Singh are shown
respectively at serial nos. 20,21,22 anc 23. A

' photostat copy of the letter dated 29.12.1984 along




nnexure No.b6
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with seniority list of regularised Head Draughtsmen
and Senior Draughtsmen is filed as Annexure No.6 to
this writ petition.

R

13. That Suresh Kumar, petitioner No.5, is still

working as Junior

He has been duly
according to his seniority position he has not been
promoted as Senior Draughtsman in the grade Rsek25=-700

as in the case of petitioners 1 to L.

14 That as already indicated above, the notice
for the written suitability test of Ilracers dated
9.,3.1985 wrongly mentions Suresh Kumar, petitioner
1 p

No.5, as working on the post ol Senior Draughtsman

g al ie R \-l}u\.5~7or)

r , T g v g { & £ P O B 19 1 4= o
15. That there 1ls no pProvislor for written sultae=
bility test of tracers. The basis for promotion to

the next higher grade of Junior Draughtsmen is

he work as evident from
he service record including confidential report

by the authority concerned under whom the egmployee
is workingz. All thepetitioners were accordingly
rested for suitability on the basis of assessment of
‘their work as evident from the service record and

ent authority and

ential report by a compet
.y - o AR T [~ i e e Y : £
were also approved for promotion on the basis ol

5

this assessment by the Senior Divisional Persomnel




Officer. The petitioners having thus been tested
for suitability and found fit for promotion were
duly promoted to the next higher grade of Junior
Draughtsmen where‘they cont inued tolwcrk satisfactorilty.
Petitioner Nose. 1, 3 and 4 , namely, Asharfi Lal,
Sunil Kumar Shukla and Ajay Kumar Singh, were there-
after promoted as Senior Draughtsmen in the grade
Rse425=-700 respectively on 18.9.1982, 25.9.1982 and
, 10.10.1983 and subsequently regularised as Senior
‘1. Draughtsmen respectively on 22.4.1983, 22.4.1983 and
29¢12.1984. Vishnu Kumar Gupta on the basis of the
representation and the recommendation of the Civil
Engineer (Construction) Lucknow was assessed for his
suitability and his work having been found satisfactory
was recommended for promotion as Junior Draughtsman
as well as Senior Draughtsman in grade Rse425-700 by
the Civil Engineer‘(Construction) under whom he is
working., On the basis of thisrecommendation Vishnu
Kumar Gupta by the order of the Chief Engineer (Cons-
truction) Delhi was given regular promotion as Senior

Draughtsman in the grade Rse4R5-7004

16. That the requirement of the petitioners to

appear in the'written suitability test of Tracers
is, therefore, wholly arbitrary and without jurisdic-
ticn as petitioners Sunil Kumar Shukla, Ajay Kumar
\t \ « {Singh and Vishnu Kumar Gupta, although posted at
A & quwaLL.grt7 | : ;
{ ucknow, have so far not received any notice of the

written suitability test to be held on 1e4.1985.



17. That the aforesaid notice dated 19.3.1985
implies double reversion of the petitioners 1 to 4
from the post of regular Senior Draughtsme? in the
grade Rse425-700, on which they are e 4
working, to that of Tracers in the grade Rse260-430 on
which they were originally appointed and in the case
of petitioner No.5 it amounts to reversion from the
post of Junior Draughtsman in the grade Rse330-560 ,
t‘l on which he has been regularised after being duly
assessed and tested for suitability. No notice to
show -cause whatsoever was ever given to any of the
petitioners before the aforesaid notice dated 19.3.1985
to appear in the written suitability test of Tracerse
The said notice is, therefors, wholly arbitrary and

malafide and in violation of the principles of

natural Justice.

18, That thepetitioners having already found
N suitable by the competent authority and having been
| promoted from thepost of Tracers to the next higher
‘ grades cannot be forced to appsar Hin the written
\ >\t suitability test on 1+4.1985.
SRS ¢

, B
| ;7'EQP7
= %5;\, 19 That aggrieved by the notice dated 19.3.1985
flj 4 directing the petitioners to appear in the written
—
suitability test off Tracers on 1+4.1985 and having
sy » no alternative efficacious and speedy remedy avail-
\ Y | 1LL\M\QL8\ Ls ‘ s
/ *7 able to them, the petitioners have preferred this

writ petition on the following amongst other :-




- -10=

GROUNDS

(4) Because the notice dated 19.3.1985 is wholly

illegal, arbitrary and without jurisdiction.

(B) Because the said notice implies double
reversion of the petitioners from the
post of regular senior Uraughtsmen, on
which petitioners 1 to 4 are working,to the
‘ post of Tracers, on which they were origi-

A nally appointed.

(C) Because the aforesaid direction to appear
in the written suitability test of Tracers is
wholly arbitrary and against the principles
of natural Jjustice inasmuch as no notice
to show cause Whatsoever was given to them
before their reversion to the post of

Tracers on which they wers originally appoin-

\(1 tede

(D) Because no notice of the said written sui-
tability test on 1.4.1985 has been served

on petitioner Nose 2, 3 and 4 .

(E) Because the notice is wholly malafide as the

notice period for the written suitability

test is extremely short and inadequates

PRAYTER

WHERSFORE it is most respectfully prayed

that this Hon'ble Court may te pleased to &=



(ii)

(iii)

(iv)

-1

issue a writ, direction or order in the
nature of certiorari quashing the notice

dated 1943.1985 (Annexure No.1);

issue a writ, direction or order in the nature
of mandamus commanding the opposite parties
to treat the petitioners as regularised

Senior Draughtsmen in the grade Rse425-700 and

entitled to all the benefits in the said

grade

issue such other writ, direction or order as
deemed just and proper in the circumstances

of the case;

award the costs of the writ petition to the

petitioners.

(Vg7 gerihs

Dated Lucknow: (L.P. Shukla)

Advocate,

March 28,1985,

Coungel for the petitioners.
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IN THE HON'BLE HIGH COURT OF JUDICATURE AT ALLAHAEAD
SITTING AT LUCKNCOW
Writ Petition No. of 1985

Asharfi Lal & others

oo 000 00

Petitioners
Versus

The Union of India & another eeecess

Oppe. Parties

Annexure No. X
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| , Anmexwe Mo- 2 , %

3
Moot/ B-6/2(braving)  Dated: Ri - 5.82 :

wic ifoasl Senlority 113t of staff of Drawing Section(Naksha Anubhag)

< _ . coe2-strangth Pemanent. . Tanpora

LT LTS LR e g 1 : -
: 2= 2rzi oS man D %
= Senior drafts man 1
f X Drz=ts man 6 1

Pzl a =
& Nema o D:,Sdu*_nuu,:e of  Date of .’-_‘gl}‘t'stcﬂk—'ljgw.‘-“mn "”{ti';:;r;—' o, {;\Z.’?itin@%&;”"ﬂ' e X
No . Birth appoint Fost® GOrade Dete 6f . ~° e S e

; ment confir- (,gf‘ ol
mauion lngo
S./Slh;l‘ e ° - L ° . . . . . ° . L] . . x . L3 . ‘ . - . .- L ] e - -

1. K.K.George Ghoif N/Man 14.8.29 3.7.5% RD/Man 550-750(RS) 1.1.79 Ch.D/Men 700-900(HS) 19.5.79
2, Gulam Nabl  H&¥.DMen 1541+25  13Heih4 Hd./Man " 1.1.79 Hd.D/Man 550-750(RS) 3.4.73 -
A K-’Mukerjee Hd.D'Man 1911637 647,56 - BdJD/Man 1¢1.79 Hd.I¥¥an 550-750(RS) 1.10.7k%
4. C.B.Kumar He ./ Man 1503435 6.6.55 IYMan 330-560(RBS) 10.7.56 Working as AEN at DLI.
5+ V.K.Manocha Hd./¥en £.8.35 22.3,57 Sr.D/Mani25-700(RS)1.1.79 Hd.D/Man 550-750(RS) 19.5.79
6o M.N‘;ohtari Hé.ZMen 26¢11+3% 410,57 Sr.D/Man " 1.1.79 Working at OLI
7. A.C.5pama  Hl.Tvion 10.1.35 14e11.57D/Man  330-560(R5) 3.7.65 Hd.D/lan 550-7§0(RS) 26.9.79

8. Om Prakash Sr.WMaa 33.38 31.,10.580/Man  Rs.330.560 1.1.79 Working under E§/ TKD/NDLS
9. Surjeet Singh S:.,vll‘;,"iian 28 .6.36 25.2.59 D/Man 330-560 ('Rﬁ) 1+1.79 Working under CE/ Construction
S T

10. Ram Yash —-»~_' 'I‘qu}/'T«“la_ 1o8o29 1.7 059 ' ])/,I"Ian t . 101 079 Working at IWALD
e N\ BCnoc ; . :
11.G.KiBhatial]  Sm{B/Men 3:3.40  4.12.62 D/Man " 1.1.79 Working under CE/Const/DLI
3 i acinot : :
12.8.K.SenGupty . 2\ 18.12.26 18.12.46D/Man " 141,79 Sr.D/Mank25-700(BS) 19.5.79

136, C.Mibra 2 §1/D/Man 3.8.27 22.9.48 Tracer ééo;hgb(RS) 2.10.55 Sr/D/Mank25-700(R3) 26.,9.79
1Y% .Shamshed 411  Sx/TY/Man 15.2.34 8753 " 17.+11.55581/ /M ant25-700(R3) 26.9.79.

15 «Tata Shankar D/¥an 1ete 327 1856 ™ 5 1641.6Q S1/B/1an" ; 26.9.79
Lul ¥ ; G WM»%\J;&‘ * 79-.

16, ~"'l":"'m‘j'l]gh ' I)/I::Yl 1‘2031 18.11'056 L \ 107065 n )+25-7OO(PS) 2609079
S5 £ =~ fap ’ "

17 = rishna Komer D/Mzn 20737 756 " 2,7.65 Sr.D/Man " , 269,79

o . x
3 A




© jarendra Prasad  D/Man  18.12.2%~. 21.1.47 © Tracer '260-430(BS) 1.10.55 SrelyMan 425-700 2h..6.80
9.Fadheshwar Dayal ~DMan - 1+3.31 27.8.56 Tracer 260-130(RS) 3.7.65 SrelyMan 425-700 27.6.80
'0.A.K.Bhattafharya D/Men 22.5.53 27.9.56. Tracer 260-430(RS) L,7.65 8r.D/Man 425-700 L.2,81
1. T.N.Saxena Tracer .1.6.3% 19.12.56 Tracer 260-%30(RS) 5.7.65 Sr.D/Man 425-700 2L ..4+.81
22 ¢ R.D.Saxensa Tracer 15.8.37 1349.57 Tracer 260-4+30(RS) 3.2.70 Sr.D/Man 425-700 24 .4.81
23.Anand Prakash Tracer e 16.9.59 Tracer <260-430(R3) ~ Working at DLI
24, Rain Jiawan Tracer 2.5.40 11012.62 Tracer 260-430(RS) = Sr.D/Man 425-700 27,6480
25 Hem Raj Tracer 30.6.39 18+1.65 Tracer 260-430(R3) = Sr.D/Man 425-700 24,4,81
26.Asharfi Lal Tracer 7¢9.39 2%¢,12.73 Tracer 260-430(R3) - D/Man 330-560 24.6.80
mw,.m.m.mssﬁm Tracer 1.8.52 M4 75 Tracer 260-430(KS) « D/Man 330-560 27.6.80
Mm.mﬁwmmw Kumar Tracer  B+12.53 14.9.,79 Tracer 260-430(K3) = D/Man 330-560 4,2.81
29,Ajd Kumar Singh  Tracer 1.6453 1s+.75 = Tracer 260-430(RS) - I/Man 330-570 27.6,80

: : (Came from transfer on his own requ
from SEN/Const/ALD in” Octi79),

20.MIsN@Seema Ras togi Tracer 16 4460 22¢10.80 Tracer 260-430(RS) =~ e = o
51.ShD.Ky Chatterjee Tracer 13,8454 15 10,80 Tracer 260-430(R3) - - - ®

3 Shrinder Singh Tracer %44,2,81 Tracer 260-430(RS) - - 3 i e -
3305mt.Uma Devi Tracer - - Tracer 260-430(R3) - (Came from MB/Divn. on her own

: reques t)s

1. Forwarded to Chief Drafts wan,
Tepresentation to this

be cons idered.

may be forwar

EXJJNXE icap\

2, -Addl ,Chief Engineer, Northem Rzilway, Lucknow,

45

¥

O; \F\» e

s &

Drawing Section for infomation and circulation amongSt the staff. An
ded to this Branch within 15 days after which no representation wil

for Divl .Rly.Manager/Lucknow,

G ol e
_ \u ,4 ) M..., ol

Q1/20.5 : /U@,A%o'j ?rﬁ Jfr

iz Kiante i .

{
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AN 1Unk HON! BLE ain COURT OF JuDdI CATURE AT AaLLAHABAD

Writ Petition No. of 1985

A".Sk{irfi LJajL \j)\; O‘t’her,s '..lll..l......'. I\etition‘ars
Versus

Union of India & another ..,,,.,,..... Upp. Partieg

Ann exure 3

A -ﬁ ettt e ettt s e ——tres s m— ——————

‘ A\‘ l{. l H '0[LJ AIA-J..L. i‘l.'&“-‘[

Headquarter office
Jxashmere'aate
Delhi -6
NCTICE
She Vishnu Kumar D/Man Gr, Rse330- 560 (RS)

working under SEN/C/LKO 'y Whose regular promotion
as Sr.D/Man Gr, 425-700 (RS) has been ordered by
DFO/1 LEO, may be Promoted as Sr, D/Man GraRse 425-700
(RS) and retaineq in the same office againgt an

existing vacancy.

This was the approval of SPC((C)

X ? - for Chier Engineer/Congt
\f) \q‘j\%l 940-E/13-XXVIT/C /Pt T
o YA 5.9.8,

v

» _ .« 1y The SEN/C/NR/LKO.

« The \)nL/”/ R/RKQ,

Irue eonp y
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- IN TH& HON'ELE HIGH COURT CF JUDICATURE AT ALLAHAEAD

SITTING AT LUCKNOW

Writ Petition No. of 1985
Asharli Lal' & othears iy sien o suvnie s Petitioners
Versus

Union of India & anothér «eesceeeeeeece.. Uppe Parties

Annexure No.4

™ NORTHERN RATLWAY

‘ Office of the
Sr. Civil Engineer, (Con)
’ Lucknow .

No. 15<E/SEN/C/LKO/Pt I1I. Dated : 02.7.1984

t

TheChief Engineer/Construction,
Northern Kailway, Kashmere Gate,
Delhi-6,

Sub:- Proforma Promotion of Shri Vishnu
Kumar, Tracer as Jr. D/Man in
' grade Rse330-560/RS and grade
Rsek2 5= 700/ RS,

Ref:- DHM/LKO's Letter No.752-E/E-6/2/Dgr.
dated 28.6.1984 addressed to you
and copy endorsed to this office.

e
DRM/NR/LKO has clarified vide hig letter
Fey quoted above, that since services of juniors to Shri
", Vishnu Kumar, Tracer, grade Rse260-430/RS has been

regularised as Jr.D/Man grade Rse330-560/RS W.e.fe
274641980 and as Sr. D/Man grade Rse425-700/RS w.e.f.
7 ?§p5.9.1982. The proforma promotion of the above named
\é? 'd>\ employee as Jr. D/Man grade Rse330-560/RS and as

26? " Y 'Sr.D/Man grade Rsel25-700/RS may also be allowed on
the recommendation of officer under whom he is work-
INge

) 17
\ i

In view of the above noted facts, the
promotion orders of the above named employee in grade
\ ) Rsel425-70U/RS against the newly created post of Sr.
kUum«AA_g{ /Man grade Rs.425-700/RES, sanction of this post for
a?r a period of one year from the date of operation has
already been received vide your office letter HNo.
803-E/91/C dated 5/84. There is no case pending or

contemplated against him under D.A.R./Vig/SPE so far
as this division is concerned.

8d/-
Sr. Civil kngineer/Construction,
NorthernRailway, Lucknow.

fooe 2.



/

| Z

- -

Copy forwarded for information to Jm.,\n/
LKO with reference to his letter AV.YSZ~u/J—o,</u
dated 28.6. 96&. The working of Shri vlu“nu nAuer
uI‘.JJ/. an graa jé Rse3 30~ 5C'J, LLL_ is (“ul e satisfa I"
and form promuilon as dJr. UzMan as well as ur./L ian
grade Hsel?2 -700/RS may please be considered on
Open Line under aduice to this offices

1struction,
Lucknow.

Sr., Vivil Engine
Northern

A,
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Versug
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e o e .
0y fan ..:~()/"/L)I‘*) ‘ DMvigional Offic

l‘“ )\n"’lf) fu.r»-:c./, ~9’39
NOTEO8
The following officiating scnior Draftamen in Grade Rs. 425-700 (1S

are ‘ho“eby regularized from e date of their prewotion ag Sr. Draftsman

23 thar have hoen Tomma suitulile for lhe post of Senidr Draftsmon in
Grede 15, A25-70n (2.8) |

. Shri I-‘Z,C.I-':Ltra. Sr. Draftsran Gr. 425-700 (RS)

1
2, Shamshed A1f ~do-
3o J SeLal, wdos
4§ " ColM.Singh. ~10-
o I Krislma Kumar. A5 (p Pt
6. % . Rem Jioimalk 7 :
8. " Redheshwor Dayal, &X0-
8., " AX.Bhmttacharya. ~do- b
i T Sayena . ~do- I oy
‘ W "TR.D JSaxena. [ ) :
g} 3 n Hm Ra ] —-dl.—
y Lo Achoydd T, . T [
1855278 Smil Kom:r Stuklas -d >-

The £211owing officiating Draftsman hawe ais> been found suitable
for the post of Draftsman in Grade Rs. 330-560 (RS) and regularized from
the date of their promotion as Drafteman.

I« Shri D.K.Chatterjce D/man in Gr. Rs. 330-560 (RS)
e M -Surerdcer Singh. e p
PR
- ( ‘ .‘. .|. S : D‘M
] ot ' (S.N.MISRA),
1 TR t . for Dlnsl.onal RaJlWﬂv Mmagcr,
| | .’f ‘ //".'7: r'-'- .f_-.::. " Tucknow,
Oopy &5 1. D.S.E (isord)

2. Y8t i (I)mwir}%\&'ﬁce) DRM'TKO.,
0

i
\u
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IN THE HON'BLE BRICH COURT OF JUDICATURE AT ALLAHABAD

SITTING AT LUCKNOW

Writ fetltion Ko of 1988
Asharfi Lal & othera sssnev s Petihi@ﬁara
Versug

The Unicn of India & another seeceese Uppe Parties
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gu< WA /NORTHERN RAILWAW

, Gr.

.\ be ‘&t t\%ghis office,

: foqee 19/G.L. 19°
A 9941;7/@@1. 99-Large :

No. V& 2/6-3) 5%

The General Banagor(P),
Hortherm Rallvay, -
Baroda Hmw, ;

Hew -Dalhil,

MCBOVQ Dt. '),7 il

‘Mf-- thtcr No 75%11/132-111(1:)111) Dt.

Su‘r.:- gelection for . tho Post of Chief It
(Civil) Grade R8. 700—900 (RSJ.

O‘ooo A

:«s desirsd the Seniority List of Head I

Gred® RB.550=780 (RZ) am:' Sealor Draftsman Grade )
- {RS) who are worxing In the gbove meationed grads
measure In Lucknow Division as on 1.1.84 is farnl

vido Annexure I attgched, .

TPhe imformation asgked for vido 1tem No
in your letter 1s as under :-.

(1) No.of Poat of Chief praftsush erdo Rs.?OO.g

lying vacsnt on 1.1.84,

(2) No.of gtaff workirg ns C.D. 1n grade 35;700-9
© (RS) on adhoe bagls pencung, o, passing s
as on 1.1 84,

(3) No.of veeongias of Chief Draftman (}rado Rs
(RS) 1T any Occured after 1,1.84 till dsate,

(4) Ne.of adkoe pronotion i€ any nade in the
cnfm-ory of Chief Dbaftsman Gr .na.700-900
~(RE) nftcr 1l.1.84,

N\ J
'-\,‘

' cl
-700—%4\‘- upproved copy of Soniority 1ist of ¥
~and—Pentul PEEttanan- GroRowiassRES- 5

-§Sndo pivi
| o
. ‘ ; N.Rly.
1, (Copy of Senlerity List). .

g U:),, L\I\/k'\fq\g')\, \’ : %.\,\J :

Ofﬁco of the mvx.m f.Hanagor,

phALY

131280
ofts Man

.

aftsuan
50’3%"‘7%

as regular
aed herewith

L to 4

« nil

o .
. N

otio B /_1'“’/:3;6&:} )

700-900 a3

C_Y ’\D*\N!.u." e
o Mt w:\:.~m

- Wil

¥

A

,)!
%l Dreftsman
8y pl:"ﬁS.

..Z&CQ;,L :
Par scnnel
erl e’ )

ucknw o

4
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AnmEXORE {
: N T R
CCERICKITY LIVT s 1 G CFFICE -TAFF(CIV1L) GUADE P, §550=75001¢ ) & 425-720(1< ). (Luckyow Diviston)
). Kaue ARG < et PE1. BUT C-T HRLD Co tinuous Ve ther tc/:T Di n.vwhere Rerarks
K6, Date of Dmte of Post Crade T S N & }an fortutuous offtg,as Cl¥_ heldi e lien
birth a.dtt. f nor=-fortutous lengun o1 Al T e G (£ar CELO
¥ promotion. service in the Aif so, from which onlyJe
sresent grnce date,
as on 1.1.0%.
o A Pl ! e B e : : Y M D :
1. K.K.Ceorge 1%.3.29 3.7.5% HA.D/man 557-757 1.1.79 Ch. 70°-900 19.5.79 - 7- 12 19.5.79 - Hot telection of C.D.700-907
: nan appli- passed on 12.11.79 vide
: Pole Ci(P)'s letter To.754F/
. : for 132/Pt, T1(E11r.)
Xz. KeloiukSija 19.11.37 6.7.56 °© 550-75) 1,1.79 *  790-95 27.6.80 3- 61 27.6.80 - SRET X apalsk Lefe peck ofon o
%3. V...Manccha 6.8.35 22.3.57 " 550-990 26.11.82 = 700-939 4~ 2-81 2-1C- 27 4,2.81 - Ll s~ D -
%%, A.C.che e 10.1.35 1+ 11,57 " E60A980 1.2,83 " - 742=9K0 18.9.32 1- 3- 13 1-,9.82 X o Do ol meafidalion Alswes! Vicle
e S : , o 11.79 Vork =/CorstLelnie e e o i o e e TE2E/6- D
5 ur; ikaingh 23.6.36 25.2.59 /nsn  339-5¢0 1 1.79 Vorking unier Ci/ Cor, h /,____// I 237"62_54 ;;60-42{:-2:-:&-396-759 ]
,(;’ 2.K. Jxerjee 28,.13.35 2.7.959 3y 330-560 =do= — 3 } FRE /C_- e :
G. Rea Yash B A9 T 330.860'9.1.79 Woring tores CE/Cobstn.Delh/ ALD sc ——amk- | 22 A e A et puk |
3. Rs.K.oen Gusta 18.12.26 18.12.46 " 330-560 1.1.79 0d, 550-750 27.6.89 3- =% | X A P ] gl
Gl Mg iene - 3.BiR7 22,9481 P, . 330-960 31.1.82 P437B50-750  27.6.80 3- 6= 4 AP R e
10. Shamshad A1 15.2.3% 8.7.53 " 330-560 26.11.82 " 550-750 %,2.81 2- 10-27 _D;,ze_?ﬂ.._.bé\.' ”}“f&”L“‘“
e
11, Jaia Shanker 1.1.32  13.k.56 " 430.560- 1,283 " F3S750 . 12.7.82 S Sl rireyy, y M >
i, © Lal : 2l
17 ngh. 1.2.31 18,56 " 330-50C 22.4.83 _550-750 25.9.82 e P = 3 5 R
; - Tu 5 Y 2¢.6 4 2 7
1 Por. Kunsr 2.7.37 7456 7 330-5(0 22.%+.33 " §50-750 25.9.82 1- 36 €7 P 4.3 s
L Jearan 2,580 @ 11.12.62 Irecer 2¢0-430 26.11.82 " 550-750 14,12.82 te 2= 17 5C ‘ »
15. -feshivar 1.3.31,7 223565, ° 260430 3.7.55 <r. ¥25-700 27.6.80 3- 6= 1
Layal } : D/man : 9
16. A.K.Baattach-22.5.33 ,27.0.56 e ) 727 0-%30 4.7.65 " 425-700 4.2.81 2« 10-27 N \ S-\\
rya v <A i ( v :
17. T.n.Gexenn. ey 1ped " ) 260-430 5.7.65 " 425-700 2h.h.31 2 -10- 7 AV, ! O“'BA W IAWNON,
13. K.D.-axena 15.8.37 13.{1" .57 " . 260-%30 3.2.70 n  u25-700 244 -81 2- 10=-7 g |
1. .t Raj . 30.6%36 13&3*%?\ i 260-430 1.2.83 " 425-700 24.4.81 2.10-7 + ~— | \‘ sC
-~ 5 2 " \ ’
z: A{sl'xqrf.i Lal 7.9:3% \24.12273 7 26:=%430 2;.%.83 . l+25—_7Vc 1819.82 1= 3= 13 1 "SA,PW %.‘“K‘,-,«,,/(Z:a/.
e YeKo.Cuptna . Wy Q=73 L 260-430 Working u-der CE/Co st.Telhi/LXCe — oy 4 o, fb/ wite Ng‘zg-){tf‘s?/”"’}
22, v.K.5huxla 1.8.92 Aty d el e 260-430 " 425-.00 25.9.82 1- 3- 6 / 29488 U G AVEIE
23. Ajay Kv ar 1.%:75. " 260-430 -~ w 425-700 . 10.1C.83 g="2- 21

1.6.53

e
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IN THE HON'BLE HIGH COURT OF JUDICATURE AT AT.TAT4PAD

STITING AT LUCKLOW .

Writ=-Petition No. of 1985.

A,oh‘"ll” I‘i T|':l& Q‘Lklers ® * % 0 e s e ue a0 e Peti’t iorle g
Versus

Unionof India & another ««cecceeee. Opp=parties

A FFT DAV I T

L L I R I I )

I,Ajay Kumar 3ingh,aged about 32 years, son of

mGH‘fCOUﬁT
ALLAHABADA 20 (Late) Sri M.P.3ingh, resident of 446/5,;.;usghibgaqj, .

Lucknow=3, do hereby solemnly affirm and state on

oath as under -

.
<
1. That the deponent is Petitioner Wo:4 in the above
".\\ \\jf writ=petition and is fully conversant with the facts
\g 07(}7) deposed to herein. He has been duly instructed by
k/’i;D “E petitioners Nos: 1 to 3 and 5 to file this affidavit.
2. That the deponent has read the accompanying
\ Z3,¥UA““*A gfm)/&_ writ=petition along with the annexrues, the contents
1A | of which he has fully understood.

3+ That the contents of paragraphs 1 to 18

of the writ petition are true to my own knouwledge.

(contdecesevea2 )



'~ fy2s )

. -2

b That Annexure Nos.1%0 6 to the writ petition

are the true and photostat copies duly compared from

W\j 0‘;! kuse-an 8 l“'\v\J”(;\

nent.

their duplicates and originals.

Dated Lucknow: e

March 28,1985,

Verification
.,
' I, the above-named deponent, do verify
? that the contents of paragraphs 1 to 4 of this affi-
’ davit are true to my own knowledge. No part of it

is false and nothing material has been concealed.

So help me God.

AT Cvy, Ll«l‘\'wbu Ga»}}, ('\,
0, Dated Lucknow: éLponent.

| March 28, 1985.

I identify the above-naméd deponent
who has signed before me,

Koulolopol Ky

Advocate,

Solemnly affirmed before me on 28.3.1985

Q5§uhe deponent who is identified by

g‘;" ati‘g | pa.m. /Rete by Sri skssfi=S=t Ajay Kumw%érfﬂgé
Lellnes

Sri K. D.NAG

\ | Advocate, High Court, Allahabad.
l [ I have satisfied myself by examining the deponent

o)
0
=
IS
W
v

S N A e that he understands the contents of this affidavit

which have been read out and explained by me.
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L. 5—\}7‘7%# ojl.vlékwaw
q W{m’ﬂ"s qg}qa /

U C:Ct
" aasraa;nqm

WP No'

Anhosfs Lok arol othEX

g
™ Usu0n Off)ﬂo&& owo/o//LW SR qﬁﬂﬁ (FeTeiE)
do FHEAW A UM HAe  1: ge

» TR @@ gEEw H. JeE AqK | s

LPS"\U,((Q % K.D.AAG g

ADVOCATE rdvocol? HERY
C-700; Maheneagey - R
LUCK NG ;{

F HOAT TRIW (MFFA FF ST (FFA) F@T § AW

fad 31 § 6 AFAT H TRIE AERA T YA 777
IR I &I FF WA 7 FHIERE 7 GLA FL T T
T3 FAA IRIA ] A1 RS A1 gA TR A fend
A FE W EGAT IGF FT AT GREAWA AT FFAS
I A AT T [AAUA FAG FCH gAR 1 A
geIeR A qifae  F{ SN aeF F Al TEAT 3B
1 FT &I AATF T gAR 91 Fuw (®@haaE]) @
gifgE T s991 S99 1 &AW @ARG3Sd (A&
m‘ta; d =% 71 99 fagw@ &3 - 399 AGRT T AN
Vﬂ' T T HRIEE EAE @I EW § IR g W
%% M g Wl #FER wWar § & A ogw ump we = |
&/F’ﬂ FqA GUER F ATE G T TEAT WIW O -
# uF @l R fEWIE SO« & el & I8 f@ea- »
@V Qi Al gFW W@ A gl | gEiwe T8 FEEaAET |
oJ fv@ fqar f& swg @ IR &8 wI aam ;a |

bodamx )j\%
E (A.SHARF; LWL

dm’e.rrﬂ k) 1

do GHTHT
qrq mr’r%a tees nweciesssssstsssirassedeietiientarsnssons
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R. C. C. Form no. 38, Part I

g

=

Notice to Counsel of date fixed for hearing
“‘)

%\,\0
IN THE HIGH COURT OF JUDICATURE AT ALLAHABAD
\ (LUCKNOW BENCH), LUCKNOW
\ OF 19
LOO No.—J—Z—&l—M 9 -
\
\\'] ApPp-
\\ p L‘—V—'\%t[ "’(\ Yy & ‘(’T“"‘- Appellant
1,( versus
) ;S 7
v s, ‘q (A"""’L‘A! 2 g ey Respondent.
S
“\. / _]
Sarbvsri :L Counsel
{ for Appellant,
J
C'(é( /{ LA / L Litrw g2
Sarvsri

Acleee- 4

Counsel
for Respondent.

k_..-V__- s

Take not’roe"‘tﬁ’tt‘"tr'
been ﬁi'eaig/ﬂ ) ,,

ﬁbﬂeﬂw has

> Sf' AV e /4},//5 oy
Lucknow : (Z¢, &

: "G/rz 7z TE /( ;"{* /
Dated—— —, 19 )

Joint RewTstFAY.

\(\,/‘J_/vu:\)//—
: je Dy

X Q\L A &“WM
L

g “‘Q)C‘J

w/'}/

PSUP--A. P. 6 Uch, Naya.—22-2-80—(3890)-—1980—20,000 (E)
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In *rtE CENTRAL ADMINISTRATIVE TRIBUNAL . O\

ALLAHABAD BE'CH
23-A Thornhill Road, Allahabsd-211 ~09

i ! Fon e R “]5"?;” TE e

S :
i IVAd Noy 1731 of 1987
' No.CAT/AL1d/ ud\\\3°\’\’?’°§etp- 'h; A

& T R e L ey

b
wam e APPLT 2N Bt

=1
-

7:1
w

RERArTi Lal & Uthers—-
VERSUS

3

.‘
Q

RISPODENT(S

5

le shri Sidh Neth Verma, Adwocate, Lucknow High Court
Lucknow, o |
2= Chief $iending Counsel(S.G.) I.uckncw High Coust

o Lucknow,

S L8 G b
B T T e e = S GO ) 4 O O provision of the

Administrative Tribunal i’ﬁﬁg"yﬁ of - 1985 ang registered in this Tribunal
as (.bmveo

whereas the marginally noted cases has been cransferred by

«

e e W B

{
|
3
!
:

Jrit Petition Moy p i iy v The Tri:‘!'nal‘ has fixed date of
e T e
I N 25 7 et s !s lz !9 39"_-’“ ": o 2.
: b ; .
ol the L&knou High Court, Luscknoy ? hearing of the matter “at Gandhi
X
e T L NS N X Bhawan, Opp, Residency,, Lucknou.,»
: g
P : If no appearance is made cn your

~

i RN i o LS A

behalf by yaur mame ona duly authorised to

act and plzad on vour behalf

B S

‘
!
1
i
!
{
3
t
i

e mdtter willl bBe heard and de:ided in your absence,

/

S Given undep My hand seal of the Tribunal this R O
cay of 1989, % : -

B Ginn B

Aggust : /

“ipesn/

' oy . ) tDE%(DEGISTDAR g
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